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Madam,

MemONo.HC.Vtt-2tl 2005t / (r80 lA. dated
Copy to-

J The Project Manager, Gauhati High Court

THE GAUHATI HIG HCOURT TGUWAH TI
(HIGH COURT OF ASSAM, NAGALAND, MIZORAM AND ARUNACHAT PRADESH)

Smti. Jayashree Bora,
It. Registrar (Vigilance),

Gauhati High Court,
Guwahati.

No.HC.VII-21/20osl 
11 g |f I A

Smti. Moushumi De,

District & Sessions ludge,
Bongaigaon.

4^
December,2024

Special Casual Leave.

Letter No. DJB. I- 1 r I 2024 I 6546, dtd. 30. 10.2024.

Dated Guwahati, the (

With reference to the above, I am directed to inform you that your prayer forspecial casual leave on 06,1,^,2024 and Og,1t.2o2d along with station leavepermission, from the evening of 05.11,2024 ti[ the morning of 11.11.2024, has beengranted rhe next senior most Judicial offlcer available at the station would remain in charge ofyour Court and Orfice during your absence.

Yours faithfully,

sll.
JT. REGISTRAR (VIGITANCE)
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